CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

WEST BLOCK-II, R.K.PURAM, NEW DELHI-66

Dated 07/04/10

ORDER NO. 47 0F 2010

The Hon’ble President has been pleased to partially modify the following sitting notified vide order no. 39 of 2010 to the extent indicated below.

Since 14th April, 2010 has been declared as a closed holiday, matters listed on 14th April, 2010 will be posted on 28th April, 2010.

By order

Sd/-
(S.Chandran)

Registrar

